Title: Settlement of wage/salary of employees of N.T.C. mills.
MR. SPEAKER: Except Shrimati Minati Sen, nothing will go on record.
(Interruptions) &€, *
SHRIMATI MINATI SEN (JALPAIGURI): Thank you, Sir, for giving me this privilege to raise an important issue.
MR. SPEAKER: Please be brief and to the point.

SHRIMATI MINATI SEN : | draw the attention of the Government to the hon. Supreme Court's order issued to the
then NDA Government in October 2003 over the increased salaries of the general staff of the NTC mills. This order
was issued in the absence of wage settiement during the last three decades. It is unfortunate that the previous
Government failed to take any action till June 2004. Hon. Supreme Court's verdict remains unheeded to. | urge
upon the Government, through you, to act immediately on the hon. Supreme Court's order.

MR. SPEAKER: Thank you.
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MR SPEAKER: | will call you. | have committed to call you.
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MR. SPEAKER: Do not follow my bad examples.
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MR. SPEAKER: | will call you after Shri Bhargava. | was trying to test your patience.
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